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a transfer on administrative grounds pe:se.

At this stage ir, Bal states that the

re resentation of the applicant dated

18-9.96 wherein besides this SO under
Challenge, he has given Jajpur Road and 1
‘o i At il .
Soora SO two alternative places. This ~—4—
repcresentation is under consideration
and willX be disposed of.\ Respondents are
directed to dispose of this representation
within two weeks, Call on 10th of October, 96, v
" —
Mzmber(ﬁdmn.)

i

Shri BoKohlo Addltionil standi \§
Counsel has produced & copy of the order A NN N (\§

dated 9.10.1;96 passed by the Superintend *\\.s\ e s NS

- of Post Offices, Cuttack North Division, | A\ D™ o\ .4
' Cuttack under which the applicant o WQ D o

| be decided in this Application. Shri ®.kath
counsel for the applicant makes @ submissio
for payment of salary. That is a matter
to be gecided in @ fresh Application. He
may, if he has & cause of éction, approach

purpose,g it is dismissedo K o L ,L

Shri Mukunda Mahakud, PA Denagadi who is {rm W~ vz 2l

under orders of transfer to BL.Pur is va ‘“ZG& \'yQ.
. posted as B Jajpur Roadp It is also point & '

out that Jajpur is one of the chosen X

 stations. In this view of the matter and oc'zwoﬁi,
! as the grievance of the applicant hds been

redressed, there is no further grisvance t

'€his Tribunal. With this cbservation, this
'Applicgtion is disposed of, and for technick

ME MBER (ADMIN ISTRAT IVE)




